OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
TIS HAZARI COURTS, DELHI

Subject:

NOTICHE

Declaration of result of interview for engagement of 13 Law

P
Researchers for the Courts.of District Judge {Commercial Courts)

Central District, Tis Hagzari Courts, Delhi on purely short-term

contractual basis for financial year 2026-2027,

In exercise of powers conferred by virtue of the Guidelines for Engagement of Law
Researchers for District Judge (Commercial Courts) in Delhi, 2023 framed by the
Hon'ble High Court of Delhi and pursuant to grant of financial approval vide letter No.
F.6/1/2022-Judl. /Suptlaw/ 1322 dated 05.07.2024 by Government of NCT of Delhi
and No.6/1/2022/PF-11I/Judl/Suptlaw/1682-1683, dated 08.09.2025, following 13
Candidates are selected for the post of Law Researchers to Commercial Courts at
Central District, Tis Hazari Courts, Delhi:

LIST OF SELECTED CANDIDATES

. NO. ! NAME( ﬁg?ﬁl’SL]ICANT FATHER’S/ I(-ISUI_IS;I.?ND’S NAME STATUS
1 Ayushi Goyal Satish Kumar Goyal SELECTED
2~ Sakshi Rathore Sanjeev Kumar Singh SELECTED
3 Dhruv Garg Brijesh Garg SELECTED
4 Adamya Bhardwaj Daya Nand Bhardwaj SELECTED
5 Shivangi Yadav Arvind Kumar Yadav SELECTED
6 Suditi Selvam 3. Selvam SELECTED
7 Aditi Chaudhary Chandra Bose SELECTED
8 Anjali Kashyap “I-’raveen Kumar Kashyap SELECTED
) Varsha Singh Pali Singh SELECTED
10 Anushree Mahindra Anil Mahindra SELECTED
11 Shruti Kukreti Vinod Kumar Kukreti SELECTED
12 Simran Rathore Rajender Rathor SELECTED
13 Raghav Sharma Leeladhar Sharma SELECTED
Further, below-mentioned 07 candidates are placed in waiting list:
LIST OF CANDIDATES IN WAITING LIST
SL. NAME OF APPLICANT FATHER'S/HUSBAND’S STATUS
NO. (MR./MS.) - _NAME (SHRI)
1 Tanishq Sharma Vinay Sharma WAITING PANEL
2 Charu Kaur Arora Joginder Singh Arora WAITING PANEL
3 Gauri Batra Neeraj Batra WAITING PANEL
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4 | Rohit Bhalia " Mukesh Kumar Bhalla WAITING PANEL
s | Appurvi " Anil Beniwal WAITING PANEL
6 | Chitrakshi - 1 Rajesh Kumar WAITING PANEL
7 Raman Singh ' Hari Narayan Singh WAITING PANEL

Note: Intimation to the selected candidates for document verification will be sent

separately.

(Anju Bajaj Chandna)
Principal District & Sessions Judge (HQs)

(4 c/ é q g -—-—-7 3 {P : Tis Hazari Courts, Delhi

No. /Admn.-1/Law Researcher/2026 Dated, Delhi the ﬂ 3 JU}. 2”25

Copy forwarded for information and necessary action to:

The Registrar General, Hon’ble High Court of Delhi, New Delhi.

. The Principal District & Sessions Judges (All Districts) Delhi/New Delhi for

information.

3. PS to the Principal District & Sessions Judges, HQs, Delhi for information.

4. The Principal Judge, Family Court (HQs) Dwarka Courts Complex.

S. The Hony. Secretary of Bar Associations, Delhi High Court and all District Courts,
Dethi/New Delhi with the request to get affix the notice on Notice Boards.

6. The Website Committee, Tis Hazari Courts, Delhi to upload the same on the official
website of this Office.

7. The 8r.A.0./DDO, Accounts Branch, Central District, Tis Hazari Courts, Delhi.

The Branch In-charge, Caretaking Branch of all Districts with the direction to affix

the Notice on Notice Boards of thcir respective Districts.

Principal District & Sessions Judge (HQs)
Tis Hazari Courts, Delhi
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